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SECTION 3, SUB-SECTION |(

GOVERNMENT OF INDIA
(MINISTRY OF FINANCE)
- DEPARTMENT OF REVEN

{(CENTRAL BOARD OF DIRECT 1T

NOTIFICATION

No. 35/2010- INCO

N

S.0. (E).- In exercise of the powers conferred.
section 120 of the Income-tax Act, 1961 (43 of 1961
Taxes hereby makes the following amendments in the
of India, Ministry of Finance (Department of Revenue}

number 8.0. 732(E), dated 31st July, 2001, namely:-

In the said notification, in Schedule I, in colug

1)

AXES)

TVIE TAX

ew Delhi, the /?"May, 2010.
by sub-sections (1) and {2} of
, the Central Board qf Direct
hotification of the Government

Central Board of Direct Taxes,

nn {4}, for the entries against

serial number 82, the following entries shall be substituTted, namely:-

“In the state of Kerula, Districts of Kozhikode, Malappuram, Waynad,

Kannur, Kasargod and areas of Mahe of Un

Note:-The principal notification was published in the G
3, Sub-section (i), vide, number S$.0.732(E), dated 4]
amended, vide, number S.0. 715(E),

To

dag

ion Ten‘ftory of Pondichery; »

(F.N0.189/6 /2009-ITA.])
(i

{Padam Singh)
‘Under Secretary(ITA.I)

azette of India, Part I, Section
he 31st July, 2001 and. lastly
ed 3ist March, 2010.

The Manager,

Government of India Press,

Ring Road, Mayapuri Industrial Area,
{Near Rajouri Garden), New Delhi.
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